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MESSAGES FROM THE LOK SABHA

(1) The Appropriation (Railways) No. 2
IND, 1994

and

(2) The Appropriation (Railways) No. 3
BIB, 1994

SECRETARY-GENERAL Madam, I
have to report to the House the following
message received fromthe Lok Sabha
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signed by the Secretary-General of the Lok
Sabha :

)

"In accordance with the provision* of

rule 96 the 'Rules of Procedure land
Conduct of Business in the Lok Sabha,
I am directed to endows the A”Spip-
priation  (Railways) No. 2 BIll,
1994, as passed by the Lok Sabha
at its sitting held on the 27th April,
1994.

The Speaker has certified that this
Bill is a Money Bill within the mean-
ing of article 110 of the Constitutions
of India."

(@)

"In accordance with the provisions
of rule 96 of the Rules of Procedurue
and Conduct of Business in the Lok
Sabha, I am directed to enclose the
Appropriation (Railways) No. 3 Bill,
1994, as passed by the Lok Sabha at
its sitting held on the 27th April, (994.

The Speaker has certified that this
Bill is a Money Bin within the mean-
ing of article 110 of the Constitution
of India."

I lay a copy of each of the Bills on the
Table.

THE DEPUTY CHAIRMAN Hon.
Members, now, only two minutes are left
before we adjourn for lunch. So, we will
adjourn for lunch till 2.30 pan. land further
discussion on T&B will be after lunch.

The House stands adjourned 01 2.30
p.m.

The House then adjourned tor
lunch at twenty-nine minutes
past one of the clock.



299 Discussions on the
working of the
Ministry of

The House reassembled after lunch at

thirtyfour minutes pas; two of the clock,
The Vice-Chairman (SHRIMATI SUSHMA
SWARADJ) in the Chair.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ) : Now we will have
further discussion on the working of the
Ministry of Information and Broadcasting.
Shri V. Narayanasamy will continue his
speech.

Discussion on the Working of the Ministry
of Information and Broadcasting—
Contd.

SHRI V. NARAYANASAMY (Pondi-
cherry) Madam, Vice-Chairman, thank
you for giving me this opportunity to conti-
nue with the discussion on the Ministry of
Information and (Broadcasting.

Yesterday, I was referring to the broad-
oast of the regional programmes in the
Doordarshan and also the local Kendras in
various States. From my experience I find
that in the production Units in the State
Doordarshan Kendras they are totally ignor-
ing the local customs, culture, way of life
and. the people a* far as their education
and development in other aspects are con-
cerned. Either they concentrate on the
conversation between two groups of people
or on the music programme.

1 would like to tell the hon. Minister
that ever since the production unit had
been started in my State about one and a
half years back, they have been relaying
the programmes which are totally uncon-
nected with pur local culture. Everybody
knows that we had the French influence
and ours is a mixed French and Indian cul-
ture. And the Doordarshan people pretty
well know that it is a rich culture. It should
be given prominence. And in the news pro-
gramme also, the local news has to be
given prominence. But nothing of the sort
is toeing done. Even if the biggest events
take place in the State, they are not being
covered by Doordarshan so that they may be
telecast through the Madras Doordarshan
Kendra.

As far as relaying of regional programmes
is concerned, I may tell the hon. Minister
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that the cultural programmes can be ex-
changed between the adjoining States and
they can be relayed so that the people will
feel the oneness and the people will feel
that they are a part of India and that they
have got a diverse culture. That is a very
important aspect which I want the hon.
Minister to consider.

Madam, I have a very strong objection
to the imposition of Hindi in the Southern
States by Doordarshan. It is a burning
problem. Day in and day out, from our
State and also from the State of Tamil
Nadu, all the political parties have been
telling that Doordarshan has to concentrate
on all the regional languages. And I am
very glad that the Ministry have started
regional programmes in other stations also,
and they have been relaying them in vari-
ous capitals. But as far as Hindi imposition
is concerned, it is the unanimous (view of all
the political parties and the people of my
S:ate and also the State of Tamil Nadu
that when we switch on the Ghannel-1 of
Doordarshan, all the programmes are totally
in Hindi except the news which is in Eng-
lish. All the other programmes are in
Hindi. And we do not know what conver-
sation is going on in Doordarshan. And
our people do not know what is being
relayed. That is the state of affairs pre-
vailing. And there is a strong criticism
from the people from the Southern region
about this. I want the hon. Minis-
ter to consider this aspect and
give prominence to the local language
in their local Doordarshan Kendras.
I may tell the hon. Minister that in Nor-
then India, in the national channel, if you
relay a programme in a regional langu-
age, say, for example, a Tamil programme,
if you relay it in Delhi, 'will 'the people of
Delhi accept it ? So, through Doordarshan,
why are you trying to impose Hindi on us,
a language which is not known to our peo-
ple ? And how do they understand the
programme if they do not know the lan-
guage ? So, whether in Delhi or in North
India, will the people accept a programme
that is relayed in-Tamil on a national
hook-up ? Therefore, there should be a
balanced view about it. You cannot im-
pose Hindi on non-Hindi speaking people
through an indirect method. When it was
done directly, they opposed it and that was



